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The motion wa, adopted
Clauses 2 to 4 ana the Schedules

D G. (Riys.) 1979-80,
were addid tp the Bill
The motion was adooled

MR SPEAKER The question 1s
‘That clauses 2 1c 4 and the Sche-

dule stand part of the Bill'
That the Bill be passed

MR SPEAKER Ihe question is

Clrtuse 1 th¢ Fnacting Formula and
That the Bili Lbe passed

the Tile were added to the Bull
SIIRI SATISH AGRAWAL I move
DEMANDS FOR GRANTS
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*DR. P, V. PERIASAMY (Krishna-~
gin). Hon. Mr. Deputy-Speaker, Sir,
supporting my Cut-Motions on the
demands for Grants of the Railway
Ministry, 1 would Llke to say a few
words

8ir, in Tamil Nadu, 6 lakh tonnes of
salt are stagnating in Tuticorin. In
Sivakasi, several thousand rupees
worth of match-bores are getting ac-
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cumulated. On account of paucity of
coal the thermal power stations in
Tamil Nadu are nol generating power
ic their full capacity. The shortfall in
the supply of power has affected ad-
versely industrial production in Tamil
Nadu. The essential commodities are
not bemng transported regularly with
the consequence that thelr prices are
soring in places where they are in
short supply You can imagine the
plight of the people, both the producer
and consumer. While salt 1z sold at
10 paise a kilo in Tuticorin, in Calcutta
and 1n the interior parts of Eastern
India, 1t costs Rs 5 a kilo In Kash-
mir, and 1n the Eastern States border-
ing Himalavas. in Assam and other
udjoining States, the people eat rock
salt because of non-availability of
common salt. Rock sall does not anave
1odine, the absence of which leads to
diseases like goitre. In common ralt
we have enough iodine Because of
our faillure to move common salt ‘o
different parts of the country, we are
responsible for ‘he spread of diseases
like goitre, we in the sense the Rail-
ways, whese demards we are discus-

sing. The insufficiency of iodine
leads to this disease.
I have narrated these things to

stress that inadequate supply of wagons
to Tamil Nadu 1s thc primary cause for
all these avoidable difficulties The
wagons should be produced in
adequate number so that required -
number of wagons can be sent to diffe-
rent parts of the country. The delay in
wagon turn-reund should be minimis-
ed. I demand that pronty should
be given to the movement of essential
commodities For instance, only re-
cently, salt has been given ‘C’ priority.
Similarly the matches must be brought
from ‘E’ category to ‘C’ category so
that they can get higher priority of
transportation. 1n the background of
increasing taxes on essential com-
modities, we cannot afford to add to
their transportation costs also.

The industrial development of Tamil
Nadu is at a standstill because of pre-
dominance of metregauge on the Sou-
thern Rallways. For example, the
majyer port of Tuticorin has not come

, *The original speech was delivered in Tamil
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into sirides because there iz no broad-
g&uge line’ in thé Interland, We know
a'hcmt the grn‘wlnz congestion at Bom-
bay ' Port. Tﬂe ships can be easily
diverte'd ito Tuffcotin. But, when the
ships unload gooHE in  the Tuticorn
Pori, how can you move them with-
out broadgauge link? There will be
inardmate deldy iz loading on the
metreaauge track and then tranship-
ping 1o the brondmuge track. 1 am
sorry to say lhat the programme of
conversion into brpadgauge in Tamil
Nadu is very tardily implemented. We
are hearing only about surveys and not
about solid work.

I am sure you will agree with me
thal quick transportation is the key to
industrial development. We have the
indu.strial hyb at Mettur with invest-
ment of several hundres of crores. But
Mettur is connected with Salem with
only metregauge track. This must oe
cchverted into broacdgauge expeditious-
ly. The transport bottleneck has
brought industrial growth in Mettur to
a saluration level.

My district Dharmapuri is a back-
ward district. It ir served by &
broadgauge line, but it is of no use
1o the people'ef Dharmapun District,
whose nurhber is of the order of 15
lakhs. They have fo get down at Jal-
arpet or at Salem and then trek down
80 miles to Dharmapuri, Morappur is
just 15 miles away frem Dharmapuri,
through which so thany Express Trains
pass but tHere is no halt. I have been
repeatedly tequesting the hon, Minister
fér a halt at Morappur, but my pleas
have fallen on deaf earsso far, I am
reminded how the hon. Minister has
been compelled to reduce the inciease
in the suburhan fare because of violent

ions, trem ihae communters. Does

he want, the people of Dharmapun also
to agitate a.!}ﬂ the trains forcibly
at, Morappur? sure you will
axree with me, Sil;, t;.al this is a genu-
nd ot ;he ple of Dharma-

nuﬂ. cap be no argu-
mgnt .I.lkp t at Morappur
It is jus 11 e ny.’uu produce

childrm before you get into the wed-

lock. Only after you order the halt at
Morappur, you will be able to judge the

traffic density. Kindly concede this
legitimate demand of the people of
Dharmapuri and order the halt of

West Coast Express and the Kerala=-
Karnataka Express at Morappur.

The hon. Minister of Railwayg is
aware thal at Hogenakkal the State
Government 15 investing a sum of

Rs. 200 crores for a thermal power
station. If this area is to become in=
dustrially developea, then Bangalore
and Salem are 10 be connected by a
broadgauge line. The day-lime pas~
senger between Salem and Bangalore
was stopped on account of coal scarci-
ty. This train must be revived without
delay, We should also introduce a new
Express train belween Ranchi and
Madras. In fact, tnere is need for in-
troducing more Express Trains con-
necting the metropolitan cities of Delhi,
Bombay, Calcutta and Madras. At pre-
sent the traffic s so heavy that people
travel standing for two days at a time.
More express-trains must be introduc-
ed cenmecting these metropolitan
cities. I would suggest that a direct
train should be run between Kashmir
and Kanyakumari the southern-most
tip of the country. This will give fur=
ther filhp {o national integration, as
there will be {reyuent exchange of
people from norta to  south and vice
versa.

Some time back we were in Patna
and after having an  interview with
Shr1 J. P. Narayan, we came back ta
the stalien for boarding our train to
South. We wandered here and there
to find out our name: on the Reserva-
fion Chart Mr. Nailk, our hon. col-
league wag also with me. We could
not locate our names. When we asked
the officials, they talked to us only in
Hindi.

PROF. MADHU DANDAVATE: The
names were ihere in English, but the
seript was in Devanagari.

DR. P. V. PERIASAMY: They are
not having any sense We asked them
to spesk in English, they persisted in
replying dnly in Hindi. If such officials



295 DG. (Rlys.) 1070-80,

[Dr. P. V. Periasamy]

are there, how can we think of foster-
ing national intergration in this coun-
try, instead national hatred will be-
come the pastime, When our people
come to know of this, they will spit at
us if we talk of national integration lo
them. In the last Budget Demands dis-
cussion I had referred to the announce-
ments being made only in Hindi in the
North Indian pilgrim centres like Bana-
ras, Allahabad ete. Though the non.
Minister has conceded to many of my
other requests, he has not looked into
this problem of non-Hindi speaking
people. I request the hon. Mimster of
Railways i direct hus officials to do
the needful in this maiter. The Re-
servation Charts must be written 'n
English, Another problem is ‘the
names on all the trains in the North are
inscribed 1n Hindi, which we do not
understand. It must be borne in mind
that train is the principal link for the
people of India o come together It
cannot be a disrupting clement. The
hon. Minister should do the needful in
this matter alse.

In the recent meeting of the National
Development Council, our hon. Finance
Minister, Shri Manoharan, referred to
the necessity of completing the mass
rapid transport system at Madras city.
which has become a transport horror
on earth. I request the hon, Minister
to implement this mass rapid transport
system at Madras forthwith.

With these words, I conclude my
speech, thanking you for giving me an
opporturuty to participate in this De-
bate.
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of the Discipline and Appeal rules 1948
for the railway servants. Sir, action is
taken against the Railwaymen. But
there is no provision for appeal to any-
body. But sua moto they are discharg-
ed from the service. So, at least for
the sake of justice for the sake of
natural justice also, you must give them
a chance to defend themselves. If they
are found guilty, youv can take action
against them. But without giving them
any chance to appear before any Ap-
pellate Authority or any judicial
authority, you discharge them from
service. That system. was adopted long
back. That iz still continuing and it
should be slopped immediately. 1 know
that for the other Government servants
also thus system 1s being followed. It
is wrong and undemocratic. So, my
first point 1s that Section 14(2) of the
Discipline and Appeaj rules 1968 must
be repealed.

Then anoiher very important point 1
have raised 18 about the recognilion of
Railway Union. We have been ralsing
this point every year. The Union
which commands the confidence of the
majority of the workmen has not been
recognised. 1 know a majority of
workers in the Chittaranjan Locomo-
tive Werks. They are the members of
the C.L.W. Workers Union. But that
is not recognised and the reasons are
political, nothing more than that. At
least now, the Railways must pay their
attention to this matter and see that
the C LW workers union is treated as
a recognised union. That will do jus-
tice to all the workmen working there.
There are other unions also of the same
nature, for example, the Southern Rail-
way union. I will appeal to the Rail-
way Minister, specially to Shri Madhu
Dandavate to give them recognition.
They have got a large number follow-
ing, but even ther the Union is not
recognised,

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): What is their num-
ber?

BHRI DINEN BHATTACHARYA: I
have no Intention to come to any con=

DSG' (Riys.) 1078-% 350
frontation with Shri~Shev Waralfi, wno
is a good friend of mine* 1 orily Wint
him to assess, whether the Bowthern
Railway union corhinands the-'éénfi-
dence of the majority of the workxhen
there. If it is so, kind¥y give them re-
cognition,

Now, I come to the over-working of
the loco staff without payment of any
overtime allowance to them. An as-
surance was given to this effeet, but
it has not been implemented. There
is one peculiar practice in so far a8
this staff ig concerned. When they
start frcm a loco shed, their duty 18
not recorded. They bring the railway
engine from the loco shed to the sta-
tion. Their duty will be recorded only
from the station from which the train
will start. This practice has been
going on and the loco running
staff are being denied their legal dues.
They have been agitating Hor this.
Before it is too late, I wil] request the
Railway Ministry to kindly rectify the
position.

As far as the rolling stoek ig con-
cerned, there is np proper maintenance
for that. 1f the rolling stock. is mnot
properly maintained and the zeplace-
ment is not done in time, the efficisncy
is bound to fall and forthat unneces-
sarily, the workers are hald responsi-
ble. 1 would ask the Ministry to take
proper notice of it and see that action
is taken in this respect.

1 have given a nuriber “of cut
motions, but 1 wotld cémé bick " to
certain things whic have biden’ re-
peated regularly heré. Wirst' js the
top heavy administration’of the Fhil
ways. Nothing hés Deen dorie '
respect, There are workers who have
been working as casual workers for
years together. He may .have,
working in the Railways for
ten or twelve years, yet he'is o caual
warker. This practice must Ke pa;ul;
end to, otherwise thip ﬁl:
will continue to be' done Yo
people. -

E

1

i
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Then, there is another very pertinent
Question in which, Mr. Deputy-Speaker,
you will also be interested. Suppose
you, Mr, Deputy-peaker Sir, and I
are doing the same work. I am a
casual worker and I get less than you.
Because you are in permanent cate-
gory, you are getting more. We have
passed a law, in this House that bet-
ween men and women, there should be
no difference in wages for the same
work. There shoulg be an equal wage
for equal work. (Interruptions, In
the case of Railways, people doing the
same work. but placed in the casual
category, get less wages. It is not
very difficult for the Railways to see
that justice ig done to these casual
workers.

Even in the case of safety measures,
it has been found that the safety rules
which have to be observed, are not
observed by the Railwayg in respect
of construction and repair work., The
poor watchmen become the victims of
it. These things should be lookeq in-
to. I do not say that the Railway
Ministry does it intentionally, but
these things are continuing for years
together,

1 have sp far spoken about things of
general nature, Now ]I come to my
constituency. In our area, tihe Rail-
ways have taken up new lines, Old
lines were there between Howrah and
Amta, and between Howrah and Shia-
kalala. In the Howrah-Amta section.
Howrah-Bargachia broad gauge work
has been taken up. Why not take up,
along with it, Howrah-Shiakalala line
also? The Minister should at least
mention that in future it will be done.

SHR] SHEO NARAIN: We are doing
it.

SHRI DINEN BHATTACHARYA:
Mr, Sheo Narain, try to read about
what you are doing. From Howrah to
Bargachia it is all right. You should
take up another line from Howrah to
Shiakalala, Thousands of people stay
there. The roads that are there, are
very narrow. The bus routes there are
also inadequate. The people there are

asking ug about this. They do not see
the Ministers.

And even the General Managers
do not give a chance to the ordinary
people to meet them. Their grievance
is that if you are taking up a line fromx
Howrah to Bargachia, you also take
up a line from Howrah to Shiakalals
so thatl the grievances of those areas
are also met. There is need for the
construction of new Nnes in Tripura
and in the north eastern region. That
is a long standing/assurance given here
in this House. This time also, they
assured us. I do not know what will
happen, because in Tripura wupto
Dhamnagar, there a new line should be
built and step should be taken in other
paris of the north eastern region for
the construction of new limes. It would
have bheen better if the Railway Minis-
ter could be present here.

There are some sub-ways which were
built some 50 years or 60 years or 100
years ago. They are so narrow that it
is very gifficult for the irucks and other
vehicles to pass through them. Now
there is a need for broadening those
sub-ways, When we put this question;
the Railway Minister says that the
State Government has to pay 50 per
cent of the cost for the constructiom
and broadening of those sub-ways, But
on enquiry, I find that it is not possible
for any State Government to pay the
same matching amount for the con-
struction or the broadening of those
sub-ways. I have mentioned certain
areas on certain stations where it i%
necessary to broaden those sub-ways.
1 hope the Railway Ministry will lock
into it.

In West Bengal, now the underground
raillway is being built. Now we are
taking up a plan for the circular rail-
way. That is possible in all respects.
In this House, we have raised it irres-
peciive of party affiliation. All the
MPs coming from West Bengal have
demanded that a circular railway
should also be built and steps should
be taken to finish its construction akt



303 D,G. (Riys.) 1070-80,

[Shri Dinen Bhattacharya]

the eailiest. Otherwise, people will
have to suffer much,

SHEI KONDAJJ] BASAFPA. (Devan.
Jgere): Mr. Deputy Speaker, Sir, by
sanctioning the Bangalore-Mysore con-
version line, a lang felt need of the
people of Karnataka has been met. But
1he Rallway Minisler should have peen
.a little generous in sanclioning more
<onversions, that is, one Miraj-Ban-
galore line and another Hospet-Hubli
line which I think he will be able to
consider, However, the completion of
2his work should pot be dragged on, as
ig happening in the case of Bangalore-
Guntakal conversion. This Guntakal—
JBangalore conversion line was sanc-
tioned In 1971, It was expected to be
completed in 1976, Though we are in
1079, half of the estimated amount is
not spent. I know the reason why it
Thas been delayed. It has been delayed
for want of rails and wooden sleepers.
The steel plants in the country are
not in a position to meet the require-
ments of rails of the Indian Railways
«due to their export commitment. With
the declared policy of the Government
to give priority for local requirements
wover export targets, the Union Gov-
ernment should see that the Railway's
requirement of rails of all sizes are
met by the steel plants before em-
‘barking on export. Similarly the State
Government Forest Department, not
«only in Karnataka put in other States
slso, should come to the help of the
‘Railways in supplying wooden sleepers
‘which is & must for conversion schems,
“The Railways in turn should earmark
“wooden sgleepers exclusively for such
works and use other types of sleepers
made of steel and concrete for other
rallway lines.

Then there are some important rail-
way links which are essential for the
development of not only Xarnalaka
Tegion bul the Southern part of the
ecountry in general. One such is the
‘West Coast Railway Line which I am
aware the Railway Minister js also
keen about. ] am also aware that work
from the Northern side has started on
West Coast Railway, But I would re-
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quest the Minjster to take up work from
Mangalore and towards- Udupi and
Karwar so that work can be taken
up simultaneously and the line can be
completed immediately. As part of
this coastal Railway link the Minitter
should also consider taking up Hubli-
Karwar railway link which will im-
mediately give a boost to the develop-
meni of the port of Karwar and {ts
hinter land. The Minister is aware
that in Karnataka, Norlh Canara s
economicelly and socially backward
and taking of these works will certain-
ly help this area.

The Stale Government of Karnataka
has recently appuinted a Committee to
go into the reguirement of suburban
commuters in Bangalore area. As &
part of their master plan they have
suggested a ring railway for Bangalore,
1 request the Railway Ministry to carry
out survey and fix the best alignment
for the ring railway, so that furtber
constructivn in this corridor be frozen
by the State Government. If it is de-
layed there will be no land available.
Hence survey of the ring road may be
taken up immediately, I am told that
the State Government is prepared to
meet the cost of survey. This may be
explored.

There s & large scale expansion pro-
posals for Bhadravati Iron Works and:
Mysore Paper Mills at Bhadravati,
Harihar polyfibres, M/s Kirloskar and
other industries coming up in Harihar-
Davangere belt. Therefore, it is essen-
fial that the Railway Minister should
immediately order a trafic survey for
rail facilities required for the move-
ment of raw materials to these projects
including goods terminal facilities at
Davangere, Harihar and Bhadravati,
ete. Since Bhadravati Iron Works has
switched over to high grade iron ore a&
raw material, bulk movement of guch
ore from Bellary-Hospet area to Bhad-
ravat{ will become necessary in the
near future. Therefore, it is necessary
to link Hospet-Kutur line to Harihar
or to Chitradurgs, so that iron ore can
easily move to Bhadravatl, 1 also qug-
gest that the time may come that it may
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be necessary to provide Broad-gauge
from Hospet area to Bhadravati,

Now there are three Railway Public
Service Commissiong operating in Kar-
nataka State, One is located in Bom-
bay to serve the area of Karnalaka in
Sholapur Division. Another i{s located
in Secunderabad for Hubli Division and
the third is in Madras for old Mysore
area. What a pity! The candidate of
thig one area has to move round all
the thiee Service Commissions. There
is a greater need to establish State
Raitway Service Commissions located
in Bangalore.

A large number of passenger and
goodg trains have been siopped for
want of coal in Karnataka. Coal comes
from far nf places like Bihar and West
Bengal, It is, therefore, necessary that
more diesel engines are allotted to this
region as a permanent measure on a
priority basig so that relief is given to
ihe people of the area.

From 1975 Bangalore-Bangargpet line
is stopped. The Railway Minister has
not thought of reviving it. Similarly
the Chikjajur-Chitradurga train also
wag Stopped for two years for want of
coal. These have not been revived.
What g pity! This is pecause nobody
represents the cause of these people.
For the Railways, Karnataka does not
exist on the South Indian Railway map.
Southern Btates mean only Madras and
Kerala, not Karngtaka. This sort of
attitude should disappear from the
Railway Ministry and Karnataka
should be given a fair treatment,

14 hrs.

The diesel car services running In
Mysore are really very efficient and
corafortable for short distance passen-
gers. But what (s the policy now?
Railways have not taken action to re-
place the old diesel cars. On the other
hand, they are sllowed to run down.
What a pity! This is a wrong policy.
As the Railway Minisiry is fully aware
in all the developed countries, subur-
ban reilways are being run either wilh
electric locos or with diesel multiple
units, which reduce the problem of
pollution also. 8o, our railways also

should go In for largescale manufacture
of diesel multiple units so that more
and more BG and MG lineg for subur-
ban services may be introduced In
various parts of the country.

For Bangalore, ring railway has to
comc up. Bangalore i3 a very impor-
tant city in the country. There is a
lot of national as well as international
traffic moving to Bangalore and the
town is being expanded all round, It
is high time something should be done
so far ag suburban rallways for Banga-
lore are concerned. In this budget, 1
see that Delhi electrification is heing
thought of. Why not Bangalore? It is
high time that Bangalore should be
taken note of by the rallways before it
is too late. Wilh these words, I urge
upon the hon, Minister to give his sym-
pathetic consideration to all these
points.
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MR. CHAIRMAN: You will have to
conclude now. I will have to call the
next speaker.

S gRm auw o o ¥u fadza @ fr
g w14 1980 ¥ qU & fm 1@ wY gawr
famtor sd aaar ¥ Qargs av s<w #¢ faar
IF 1 agaor § gafy 7€ @ @ 2, gEwy g1
fem sm@ aifs agt €t s73ar 1 wwiaF g
g1 WX gt #1 wrenfrs safa g

B A A ArAA ¥ AT A% W 9 A
1 fantw fear a@ @Y7 geqz fasd § Wt 393
gl w1 fAamfm o wF g ¥ A
% fad wafas  sdaifear &Y s
MR, CHAIRMAN: Flease resume
your seat. Shri Dhirendranath Basu. I
have called the next speaker. Your
speech is not being recorded.

SHRI DHIRENDRANATH BASU
(Katwa): Madam, Chairman, the Mi-
nister in his speech referred to the im-
provement in the services of the rail-
ways. I inust say that improvement in
the services of the railways has not
been possible mainly due to the ineffi-
ciency of the Railway Board. Last
year we have spent over Rs. 20 crores.
This year the amount has beep in-
creased to Rs. 22 crores. The members
of the Railway Board have got a num-
ber of staff—Private Secretary, Deputy
Private Secretary, Assistant Private
Secretary, Personal Assistant, Second
Personal Assistant and so on and so
forth. They are increasing their per-
sonal staff like anything. I must say
that instead of looking after the wel-
fare of the people, they are looking
after themselves.

If you look at the wagon position,
there are still over 4,000 wagons lying
rotten in the Standard Wagon and
other factories. In spite of repeated
reminders by Coal India Limited and
the Energy Minister to the railways, the
different Ministries are not getting
enough wagons for transport of coal.
As a result, there has been a set back
in the production of consumer goods.
I do not want to elaborate that point.
You are saying that about 50 per cent
of the capacity of almost all industries,
not only public undertakings, is not
being utilised due 1o shortage of power,
but the Energy Minister says that due

to want of wagons, he cannot sup-
Ply it to Government yndertakings, ghe:
Heavy Engineering Corporation and
other big undertakings. Now their
capacity, has gone down to 35 per cent.
That is mainly due to shortage of
wagons as asserted by the Energy Mini-
ster on the floor of the House,

You will remember that the hon.
Minister was good enough to assure the
House last year that linesmen at the-
railway crossings would be provided
better facilifies, but no facility hag yet.
been provided. There are still 22,000.
crossings which are not manned, as a
result of which accidents are occurring
very often and the properties of pas-
sengers are being taken away, looted.
There is no protection of the life and
property of passengers. It is the duty
of the Railway Protection Force to
protect them. Are they doing their
duty? They are not doing their duty.

In the Budget, the Minister has
been good enough to provide a larger
sum for the Railway Protection Force,
but they are not protecting the life and’
property of passengers. You will cer-
tainly remember that in the accidents
in the last four years, properties of
many passengers were looted, some of.
them had to lose their lives. What is
the Railway Protection Force doing?
What is the efficiency they have shown?"
No efficiency.

As I have already pointed out, 4,300
wagons are rotting in the different’
wagon factories. What js the Railway
Board doing? What are the Generatl
Managers doing? Unfortunately, their-
salaries are increasing day by day,
whereas the salaries of the linesmen:
could not be increased even by a rupee.
The linesmen at railway crossings are
working for 18 hours a day. They-
come from long distances, but quarters
and housing allowances are not being
provided to them, whereas the General
Manager and other big officers are
getting palatial houses, adequate hous-
ing allowance and other amenities.
That is why I have said that in spite of
the good wishe and assurances of our

" Railway Minister; these bureaucrats
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stand in the way of the improvement
of the railway services.

Government started work on the
Metropolitan Transport Project about
five years ago, but the progress is very
slow, The project is to cost Rs 250
crores, but the Minister in charge has
been pleased to allocale only Rs. 15
crores for this, and Rs. 1 crores or so
for the tube railways. If we go on in
this way, how long will Government
irke to complete the project?  They
will (ake 25 years to do it.

About the circular railway; in
Calcutta, the Government of West
Bengal have written time and again,
and they have requested the Railway
Minister to accommodate, but noth-
ing has been provided for in the
Budget. This is very ' unfortunate.

1 would like to quote from the 5th
Report of the Railway Convention
'Committee:

“50 per cent of the outlay on
capital warks-in-progress other
than those pertaining to strategic
lines, Northeast Frontier Railway
(Commercial), ore/lines, Jammu-
Kathua and Tirunelveli-Kanya-
kumari-Trivandrum  lines, New
Lines...”

Some of these lines are unremu-
nerative. With due regard to the
Members of the Railway Con-
vention  Committee, 1 would
like to say that I could not under-
stand how they could tell like this.
The Northeast Frontier Railway is
on the border and that connects the
West Bengal main land to Dar-
jeeling, that goes through the
borders. Bangladesh is on the
border, Tibet is on the bor-
«der and Nepal is on the border. In
such cases sufficlent funds ghould have
‘been provided for extension of these
lines. T would like to point out to
the Railway Minister how the How-
rah-Emta Railway was taken over by
the Government, Assets worth crores
©f Rupees are lying idle and are now
mnot  being utilised. May I
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request the Railway Minister, through
you, Madam, to look ints the matter
and extend the line without any fur-
ther delay? Otherwise most of the
assets would go out of our hands, That
is what i3 happeneing there. I believe
that the Rallway Minister will not
depend on the report of the bureau-
crats. I have gone through the 4th
Report of the Railway Convention
Committee also. It is really surpris-
ing that some of the comments are
exactly the same. For instance, para
31 of the 5th Report is exactly the
same as in para 16 of the 4th Report.

Regarding new lines, they have pro-
vided somg money for some new lines,
The survey work of new line from
Burdwan to Monteshoal has been done
a few years ago, but nothing has been
done and no funds have been provi-
ded. The survey work of the line from
Katwa to Monteshwar and already
been done and the matter has been
hanging in the balance for the last ten
years. It is really unfortunate that
our esteemed friend, who is a capable
Minister, could not do anything in this
regard. What are these officers doing?
They are sitting idle at the cost of the
low-paid workmen who have been
working day and night.

The electrification of the ling from
Katwa to Bandal hag not been taken
up. The survey is being done a
and again ang crores of rupees
been spent on survey work. But
net result is ‘nil’. T would request
hon. Minister to look into this matte

personally and see that the work
commenceq immediately.

With regard to the fate of several
thousand workmen working at cros-
;1:}.';9 who h‘x:fnm regidence to live,
who are co from distances,
believe, the honf Minister will tey to
give his most sympathetic considera-
tion to this matter and set apart some
amount for providing amenitles to

them and increasing their salaries and
8o on. ‘

With these wordsI conclude,

it
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hope he will consider the reguest
sympathetically.

The Raslway crossing inm Twin cities
cspecially at Begumpet, Malkajgiv,
Sitaphal mandi are causing consider-
able trouble to the trafic who travel
by road Because of the closure of
these crossings peopls like industrial
werkers, Government employees, busi-
ness men etc. are finding 1t 400 diffi-
cult t; be present in the places of
their work in time, Madam, one mmore
thing T want to bring t6 the notice of
hon Minister is that though the Bibi-
nagar line has been sanctioned much
earlier, to this day work has not been
taken up  Also, on this ling there is
a tamous pilgrimage centre dedicated
to Lord Lakshmi Narasimha Swamy.
Pilgrims in thousdridg ‘visit ‘this shrine
evety week end. On the way to this
shrine, we find 'S or € railvay cross-
mgs which cause considertble hard-
ship to the pllgrims When we bring
it tg the nofice of the State Govern-
ment, they sdy that they are not res-
ponsible and when we approath the
Centre, they' throw the blame on to
the State 8o, I sincerely reguest the
Government hot to muddle up the
issue but to take appropriate steps to
see that the pilgrims do ndt suffér be-
¢ o1e of this incofrvenience

Then coming to the problems pf the
workers there arg mapy. One such
15 a housing problem after their re-
irement, At the time of retirement
these rmlway workers are asked 1o
vacate the quarters they ogtupy, The
industrial workers in my State are
given preference.in alatment of the
bouses on hire-punchase basis, huilt by
‘the State Governmept with Central
assistance, Evep the railway workers
must also ‘be given-the same facility.
When the workers retire after serving
the Railwaye for 25 to 30 years, they
must at least have p house.of their
ows, -It 48 not proper. tg thesw them
out-pn: fg-tha styeqls-aften refizament.
%o the Government must find some
ways to provide them with bouses.

DSG (BWs.) W78:19 316

Another thing that ] w likp to
paint out is that of pf.d.—
guate train for the growing no. pf pas-
sengers. With the gver growing popu-
lation, there is an euer increpsq in the
passengprs .who travel by train. For
that we must, also have g growing
number of trains, The AP. Express
which starts from Neyw Delhi at 7.00
am reach Hyderabad the next morn-
nmg.  But this traun leaves Hyderabad
at 1.45 hours P.M. and reaches Delhi
the next afterneon. Instemd the train
will be more convenient not onty for
MPs but also to others, if it léaves
Hyderabag by 7.00 am. In addition
to attend fo the Parliament sessions,
the Members also have to visit thelr
respective constituericies to acqueint
themselves with the problems of their
people. I hope, the hon. Minister will
change the timings. And also this AP.
Expresg which is at present a bi-week-
ly one must be converted to & tri-
weekly one Then I plead with the
Ministry to start doing the reservations
just before 15 days. Now, even if we
approach 15 days earlier for any re-
servation, they say that the reserva-
tions are over. But you can see ithe
Conductor booking many vacant seats
in the train So a lot of malpractice
is at present going on in the nam, of
reservation So, if vou restrict re-
sérving the seats only 15 days in
advance, I think there wont be any
scope for malpractice. I hope the hon.
Minister would look into ali the points
that I have mentioned.

Madem, T would like tb spesk a few
words in Hindi now,

Y oup Bier & B oomt ¥ A qu ow
w5, W B @ o § owt oW
mm*aamimﬁbh&}::
T &1 & e W S, W oA X
¥ ux G vwn e vt wmg W
N N Ry n
Foom o 4§ o ae W e A
9T B i el el § e e
Sardt o g el F e wet g

-wieart AR 84 985 &, dwr agBeex
A b b
wt vt urr §, qu At 75 gox At
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& oy st & qmr § W & wment §
fs vty vdww & aw W ¥ U
flt 5% o)1 vad afer Atz a@t faR)
frg z=f ¥ & wadt wafolt T oty wT
“;T z_t,fgaw;rt mi,aﬂifgv Ly
Fadq ¢ fx g | fegema & wrane
mﬁmﬁréu:grni#m& Tdr &
ot o5 % frewr gur, AFAS AeET ¢
gafe & g & Arsrm A W omE MR
findez wem e 3 qgr & wAa A gfon
& fam T o T eAAr swA go & A
WA fzd e=m fa R oag @ W

WF#

MR. CHATRMAN: You have taken
more tume....Speaking in two lan-
guages does not mean translating
your own speech.

Shri Syed Murtuza—absent.

Shri Shri Krishna Sinha—also not
here.

Shri Ram Kanwar Berwa.

GI® fr qTer A% Y FET R weAy w1 Fprear
AT 97 | VT IEHY AFT W WIIF 919 ATH A%
®yvqt wr fevarnre s e gz awd
q® Ty ong ey fisar § 1 gARr wror #
ag ot orqR 0w ot arrRt e w4
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o gEEqrHT €7 w9R sqrA T § oo IAer

gy-ghean o sar faar § o
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*SHRI GOVINDA MUNDA (Kaonj-
har): Madam Chairman, our hon
Minister for Railways, Prof. Madhu
Dandavate, hag  presented the
Demands for Grants (Railways) for
the ycar 1879-80. I welcome the
Demand for Granis and 1 would like
to extend my thanks to the hon
Minister,

Madam, since 1924 efforts have been
made to geparate the Railway Budget
from the General Budget. I am happy
o say that during the lime cf the
Janata Government we have a sepg-
rate budget for the Railways, [t is
only due to the sincere efforts of Prof.
Madhu Dandavate that we sec such a
remarkable budget.

Madam. vou are well aware of the
efforts made by our Government and
the Planning Commission. In the
present budget we have laid emphasis
on the rural development, It is also
our earnest desire to give priority to
the inAustrial growth, but it is a
matter of great regret that the well-
to-do people are getting «ll facilities.
The poor people gre continuing to be
poor, There iz some defec: in our
policy and there is a difference of
opinion in the Planning Commission.
Therefore, I humbly submit to the
Minister that the programme taken
up by his Ministry should not suffer
because of these defects or divergent
cmnions. All works should be com-
pleteq within the time-bound pro-
gramme, Those works should be taken
up vigorons'v and completed. In this
context T would like to request the
hon. Minister that while implementing
such schomes due priority should be
given to the backward States, part-
cularly to the States which are full of
mineral resources. Our goods trains
are running only because of the
movements of our mineral wealth,
But it js a matter of regret that the
States which abound in mineral
deposits are backward. There is not
an adequate number of railway links
to these areas.

original speech was delivered in Oriya,
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Madam, during the Janata Govern-
ment the construction of one railway
ling has been starteq in my consti-
tuency in Orissa, This is named as
Jakhapura-Banspani railway line, But
with much sorrow and anguish I
would like to say that that has not
yet been completed, Only the cons-
truction of the first phase has been
completed. 1 request the Minister to
complcte the second phase of the work
without any delay. Otherwise our
people will be very much dissatisfled.
M two years hence the Janata Gov-
ernment will complete its term. After
that no body will guarantee the com-
pletion of this work. We cannot szay
which Government will come to
power next. Ours is a democratic
country, The fate of different Gov-
ernments will be decided by the
voters in future but 1 am sure if the
works will continue at the present
speed, the Banspani-Jakhpura railway
line will be completed before we com-
'plete our terms, Our people will be
quite happy to see the fulfilment of
their long outstanding demand. Cer-
tainly, our Orissa will develop its
railways with the sincere cfforty of
our hon. Railway Minister,

15.14 hrs,
[Mg, DEPUTY-SPEARER in the Chairl

Mr. Deputy Speaker, the number of
railway lines in Orissa is inadequate.
These 8re quite few in comparison
with other developed States like
Bihar. For example, if we say that
the tota] number of railwav lines are
one thousand in Orissa, jn Bihar they
are five thousad. We are really very
unfortunate. This negligence is only
due to the fact that there js no Zonal
office in Orissa. Therefore, I would
like to urge this Government to apen
zonal offices at Jharsuguda in Orissa.
There are three such zonal office in
Caleuita The Eastern Zonal office
should be shifted from Calcutta to
Jharsugudm,

Sir, there are some provisions in
our constitution about the reservation

of posts for the Harijans and Adivasis.
They are fifteen per cent and 7} per
cent, respectively, A special cell has
been constituted to see whether jus-
tice has been done in the recruitment
of the Harijan and Adivasi candidates,
But, is there anybody from this cell
who is looking after their duties sin-
cerely? Will the hon. Minister tell
this House the total number of
Adivasi and Hainjan eandidates
recruited since he took over this
department? I am sure the hon,
Minister cannot reply. It is a fact
that the Adivasis and Harijans have
been neglected by the former Govern-
ments and also by our preseni Gov-
ernment. It jg only due to inadequate
number of representations of Adivasis
and Harijans in the Planning Commis-
sion thal they are deprived of their
claim, Therefore, I request the hon.
Minister to hold an jmpartial enquiry
to see whether the Adivasis and Hari=
jans have been recruited as per their
quota.

The second thing I would like to say
about our Governments’ plan to eli-
minate corruption. If we take the
railway department into considera-
tion we will certainly say that cor-
ruplion is stil there in this depart-
ment. T would likp to request the
Minister to take some bold steps to
check corruption from his department.
At the same time I would like to re-
quest him to give equal opportunities
in th2 maiter of recruitment to the
women candidates also in the railway
department. Will hte hon. Minister
be pleased to state the toftal mumber
of females who have been appointed
in the railway department ever since
he assumed office? I am sure the
Minister cannot reply.

Sir, in some places for example in
the railway refreshment room in Par-
lioment House some Class IV and
Class IIT employees have been work-
ing for the last 20 wyears. But it is
really a matter of regret that their
services have not been regwlarised
nor confirmed. Some of them are
getting over time allowance and some
are not getting such allowance. 1In
this context I would ijke to request
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the hon. Minister to remove these
anomalies. At the same time I
demand thai their caseg should be
considered sympathetically. I do not
like such mis-management, I hope the
hon, Mimster will enquire into the
matter.

Now I would like to say aboul the
Tata Nagar Amritsar train. It is
scheduled 1o stari from Tata Nagar
at 1340 pm. But a few days back,
when 1 wog travelling by this train,
it started three hours late, It ran so
slowly that it could not make up the
late hours even after it reached New
Delhi, Tt ran just like our hon,
Minister of State for Railways. It
arrived at New Delhi at 1.00 AM.

The number of thieves und dacoits
have gone up in Delhi. I was really
fearing 10 come by taxi at such late
hour of the night. In this context I
would like 1o suggesi to the hon,
Minister to change ihe timings of this
train.  Secondly punctuality ehould
be maintained so that the trains run
to schedule and arrive on time.

Now, I would like to remind the
Minister about the Tata Nagar Bar-
jamda Passanger train which had
extended to Barbil. S8ir, this train
ran only for one day to Barbil, Our
people were really very happy. But
after one day running it suddenly
stopped. Many a time I have drawn
the attention of this House and also
the attention of the hon Minister w0
this But the hon. Minister of Rail-
ways Prof. Dandavate is always giving
some nice reply on the plea that there
is coal gshortage or some other short-
mge, It is g fact, why did you run the
train for a day? It ig really a great
insult to me. Our people are very
much dissatisfled to see the attitude of
the railway Ministry towards them.
Now they are threatening to start
demonstration, Therefore, 1 wuppeal
1o the Minister o0 take immediate steps
to rim this Tata Nagar Barbil train
without any delay; otherwise, the
discontent of onr people will go up
and they will never excuse us.

Sir, I would like to say a new words
about the ticketless passengers. Their
number is increasing day by day. They
are causing a great loss to our railway
revenue, The police man are not at all
able to check them. They are really
very weak, Most of such police men
are intentionally indulging in such
unlawful activities. They should be
threatened and steps to be taken to
check such activites permanently,
Otherwise, it would be very dange-
rous.

While speaking & few words about
watler arrangemeni I want io appeal
to the Minister to make arrangements
for supplying drinking water on all
the Express, passenger, mail and super
fast Express trains. Why should this
arrangement be on Mail and Super-
fast Express trains only? Our India
15 a democratic couniry. Therefore,
each passenger, either travelling in
Mail, Express, uper-fast Express or
passenger trains, should given equal
facilities

Sir, T would like to econclude my
speech by drawing the attention of the
hon Minister to the train connecting
Delhi to Orissa. Sir, Kalinga Express
gnes to Orissa only once in a week.
Another train Utkal Express runs for
four days Iin a week. Both these
trains never arrive on time. Both the
Kalinga and Utkal Express trains
should run every day from Delhl
Ayart from this, I would like to urge
the Governmeni to run direct train
Irom Delhi to Orissa on all the days
in a week.

With these words 1 conclude.

PROF. P. G. MAVALANKAR
(Gandhinagar): Mr. Deputy-Speaker,
Sir, T am sure by now my friend, the
Minister of Railways, and his colleague
must have been somewhat bored, tired
or exhausted at the manner in which
a number of Members have moved cut
motions and made s0 many demands!
It only shows that although much has
been done, much more still has to be
done,

Sir, I have moved 32 cut motions,
and T do not want to take the timeof
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the House by going into those details.
1 hope the Minister will look into
those cut motions and to whatever
is possible with regard to the sub-
jects mentioned therein. But I want
to highlight a tew points,

I do not know why the Bhavnagar-
Tarapore rallway line has been shunt
off, because the demand for this line
has been going on for a long time and
the Gujarat Government have assured
a number of facilities by way of infra-
structure, land and an assurgnce to
pay the deficit for a number of years
to begin with. With all these things,
I do not know why the Bhavanagar-
Tarapore railway line has not been
given top priority.

1 am glad that he has now decided
to convert the metre-gauge line Nadiad
Kapadwanj-Modasa to broad-gauge
But I would request him to respond
favourably to the representiation of the
people and Government of Gujarat to
extend that line upto Shamlaji beyond
Modasa, because Shamlaji s an im-
portant place of pilgrimage and so it
would be helpful for the people who
will travel on those lines,

Coming to new trains, I was in
Ahmedabad only last week and I can
say that the people of Gujarat who
wani to come to Delhi quite frequently
are very happy and they welcome the
new tram, between Ahemdabud and
Delhi. But why should it be wvia
Baroda? Why not we have it via
Anand and Godhra? Of course, the
hon. Minisler knows the technical de-
tails much more, but if i* is possible
to save time and reducc the fare, why
not make it possible?

Secondly, I hope he will add a few
more gecond-class air-conditioned two
tier sleeper coaches to thistrain so
that more people can avail of this

Thirdly, so far as the timing of this
train is concerned, it should be so ar-
ranged that one reacheg Delhi or
Ahmedabad in the late morning at the
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latest so that you have a whole day at
your disposa] for your work and leave
the place the same evening or night.
On the other hand, if you reach the
place at 4 O'Clock in the evening, the
whole day is wasted.

PROF. MADHU DANDAVATE:
The Question Hour should not be wast~
ed,

PROF. P. G, MAVALANKAR: So
far as speed of thenew Super Fast
train is concerned I would like him to
make it as fast as possible so that the
journey time 1s reduced. The Raj-
dhani Express takes 12 hours from
Delhi 1o Baroda and the other ex-
press tirains another two hours from
Baroda to Ahmedabad, So; for this
train also if you can make it 16 to 17
hours maximum, it would be good.

PROF, MAGHU DANDAVATE: It
would be 16 hours.

PROF. P. G. MAVALANKAR: 1
am happy.

Then, in the Rajdhani Express and
other fast trains in the chair-car-coa-
ches there should be a little more leg
room so that one can have more com-
fortable travel and sleep in the air-
conditioned chair cars, Also, if possi-
ble, a pillow may be provided on
rent, like they do in the buses in
“Grey Hound" America.

Coming to the concession for volun-
tary bodles, there is a reputable insti-
tution, about which I know personally,
and about which ] have written to the
Minister, namely, Jyoti Sangh, Ahmed-
abad, of which Smt. Mridula Sarabhal
was one of the founders. The Minister
has said that it is not possible to extend
this facility to them. But 1 am now
given to understand that it was possible
earlier and it was changed only re-
cently,. Why was it changed? If in-
stitutions of repute have been sending
their boys and girls to see differen
paris of the country by availing of this
concession, why should it not be avatk
able to them now?

G
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Coming to coaches for pilgrims,
students and tourists, only this morning
some travel agents came to see me
and they told me that they were in-
formed at Bombay and Ahmedabad
that there are no coaches available.
Last year the same thing happened.
When they came to Delhi, and we re-
presented, then, since the Minister was
kind enough and has a mind to help
them, the coaches were made available
8o, if coaches are available in Delhi,
why not in Bombay and Ahmedabad?
That shows that coaches are available,
but they are sitting tight on it. Why
should that happen? Why should peo-
ple be forced 1o spent their time and
money and energy to come to Delhi
every year to gei coaches? Why should
they not be able to get them as a mat-
ter of course at their respective places?

So far as reservation is concerned, I
want to know whether the innovation
of lady clerks has helped the situation.
It may have helped. But my own feel-
ing is that still a lot of improvement
has to be made in terms of reservation,
because corruption is still there at that
point to a large extent. Since my hon.
friend is an incorruptible honest man,
he hag to see whether corruption can
be removed from his Ministry and for
that he must work vigilantly, urgently
and effectively. That is why I am men-
tioning reservation in this context.

Then I come to announcers. I knew
that my hon. frlend 18 a very good
humoured person, But | do not know
on what basis the announcers, whether
men or women, are selected, because
when they announce at the variaus
platforms one wonders whether they
are announcing or they are just crying!
There i8 no musical tone. Why don't
you test their voices? At the stations,
they go on repeating one after another
in quick succession in Hindi, English
and Gujarati that no one understands
what they are talking. You must test
their voice and select good announ-
cerg as is done in the AIl India
Radio

About fast trains, there should be a
iast train between Ahmedabad and
Bombay. Hesays that there is noneed

of repeating it everytime, but ] must
repeat it every time because the need
is great and urgent for an additional
train between Ahmedabad and Bom-
bay, and a fast local train between
Abhmedabad and Baroda and hetween
Baroda and Surat or Bulsar. This is
necessary because of thousands of com-
muters who are students, government
empluyeces and others working in
ONGC petro-chemical complex, etc.
The whole bell is getting industria-
lised, So, more and more commuters
are travelling between these stations,
Therefore, I want thesc things to be
looked into at least sympathitically. °*

He gays that nothing can pe done in
Gandhinagar district, because there is
no potential If you do not give trains,
where will be the potential? Gandhi-
nagar is not only my constituency, but
it is the capital of Gujarat. People
cannot go from Ahmedabad to Gandhi-
nagar by train. There are not enough
stationg where the trains can stop.
There should be at lcast a few stations
so that the villagers can go and gel the
train.

One thing about suburban trains. My
friend, Prof. Dandavate, comes
from Bombay. I go there very often.
I have many friends there as he has
many friends. [ find and see how
people are entering into the suburban
trains often to die! Every year, hund~
reds of people die because of accidents
and over-crowding, Of course, the
capacity is saturated, bulcan't you
make some arrangement to see that
fatal accidents are reduced to the
minimum level? If that is done, he
will earn some humamitarian credit
for that achievement.

About reservation of SC&ST, [ am
one with him and with Government
that we must do everything possible b¥
what is called atonement of the sins#
for centuries that the caste Hindus
have done on the SC&STs. But I only
add a word of caution. I hope, he does
not misunderstand me and I hope, the
House will not misunderstand me when
I say that this must not be over-Jone,

or with over-enhtusiasm, by-passing
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the legitimate claims of many senior
employecs who have put in larger num-
ber of years than the people whom
you arc suddenly upgrading from a
small position to a big position, par-
ticuarly to a responsible position, If
you do that, perhaps, your arrang-
ment and working may also be da-
maged,

About railwuy ci10ssings, there has
alwayg hean a conttant fight between
State Guvern'nents and the Railways.
I hope, it will be seitled soon. T want
to partivularly mention Navsari rail-
way crossing in South Gujaral. That
has been going on since long. I hope,
something will be done in {his regard.

About casual laboures, I do not know
how far and how long they will remain
casual. We are casual in the Parlia-
ment for five years, But let us not
make people casual in the railways who
are working for years and still remain
casual and die as casual. I want him
iv remember this.

He is a socialist. Therclore, he has
to undersiand that yatri sahayaks
(porters) need, particularly at blg
stations hke Bombay, Delhi. Ahmeda-
bad, some kind of sheds where they
can have retiring rooms and facilities
for their daily needs.

About accidents I do not know when
he will be able to raise the compensa-
tion amount for people who are victims
of accidents, especially those who die.
It you and I travel by air and if we
lose ouvr lives our successors get a lakh
of rupees. But if we travel by rall,
because there is no air connection, and
die, then our successors get a small
amount! If the same man travels by
air and dies, his successors get more
and if be travels by train, they get less!
Therefore, people must always pray
that if they must die, let them please
die in gn air accident so thal their
successors get more money! This is
not a %ood thing. Please try to bridge
the gap hetween the compensation paid
to rallways fatal accidents and the siml-
lar air gccidents.
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1 saw a very interesting clipping
yesterday in the Times of India ‘Fore-
igners Fare well’. 1 donot know whe-
ther he has seen it. I would like him to
tell us whether it' is a fact thal by
encouraging foreigners to travel by
second class, air-condilioned class, etc..
thal is not done at the expense of re-
gular travellers in this couniry. If he
assures us about that, then I have no
complaint; otherwise, we would not
like to encourage foreigners by discard-
ing our own people and tourists, be-
cause India is such a big country that
people travel from one State to another
State, and they are also like tourists
from one couniry to another country.
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the major employer in the country,



339 D,G. (Rlys.) 1079-80,

[Shrimati Parvathi Krishnan]

¥ou have got the largest number and
you are very often boasting about
that. Prof. Dandavate ig not here.

MR. DEPUTY-SPEAKER:
he comes,

Here

SHRIMATI PARVATHI KRISH-
NAN: It 1s all right, his catering
assistant is there. And yet the Gra-
tuity Act is not implemented by the
Railway Board. So, his catering assis=
tant may take note of it.

I would like to say gne or two
words about the finances of the rail.
ways, because the Minister is talk-
ing very much about generating re-
sources and there is a decision of the
Rallway Convention Committee on
this issue. 1 would like to know what
vou have been doing since you came
in as Railway Minister to go into what
is happening in the drbitration awards,
how much money goes out in these
awards to -various contractors and
whether the procedure does Jeave
room for a lot of hanky panky that
is going on. Because | know officers
are chosen, the contractor can chose
the arbitrator, how much is being paid
out against the claims of the contrac-
tors, and why that is being done.

Similarly, about some of the land
which you give at concessional rates
which has been there for g long time.
Are you reviewing that position also,
because in many places I am #Jd
that many of the people are benamis
or they are big commercial traders ang
80 on? Why should they be given
lard at concessional rates” You agree?
Iam glad you agree with me on some-
thing at least. This is extremely im-
portant and for your finances, you
should do this kind of investigation
also, not just talk of the superficial
things that you are doing to mop up
here and there. I am sure that if
you do that and demand that Gov-
ernment should undertake the social
burdens that the railways have to
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bear as is being done in so many other
countries, you certainly would not
have ic be picking the pockets of the
suburban psssengers. You announced
,with great elan that you have brought
it down by 50 per cent, but we de-
manded its abolition altogether, and
that the burden should be borne by
the Government and the employers,
because that is the only way in which
railway finances can be put on a sound
footing, because the railways should
look at themselves as a commercial

undertaking.

Unfortunately, they are only a gov-
ernment department. Even in deal-
ing with workers' problems, rules are
quoted. If 1 go to the Minister and
say: why ig it that the pension rules
that apply to people who have re-
tried after 1073 cannot apply to
those who retired before 1873,
as in the case of one particular em-
ployee who has a disabled child, deaf,
dumb, blind etc. he says: “Sorry; the
rulegs do not permit it, I have
consulted the Finance Ministry, there-
fore I cannot do anything” Even in
hardship cases on the question of pen~
sion, where the rules are totslly dif-
ferent ns far es the other public un=-
dertakings are concerned, I cannot
understand why you should not lock
into this and do something about it.
Therefore, the mopping up of the re-
sources can be done in so many other
ways, and not by denying pension to
disabled children, which is a wvery
small sum, and by a hike in suburban
railway fares,

While dealing with the problem of
railway workers, the Railway Con-
vention Committee, in its Fourth Re-
port, had pointed out:

“The Committee are distrassed to
note in this connection that as many
as 33,000 representations on wvar-
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from the Railway personnel. This
is an indication of the fact that rail
users and the employees are not
able to receive prompt attention to
their representations at the fleld
level and, therefore, they approach
the Central authority cither -them-
selveg or through the elected repre-
sentatives. The Committee feel that
if the Zonal Railways have adequate
powers as is repeatedly claimed, and
are also manned by officers of pro-
ven calibre and leadership. ..
—1 would like to stress that—

“, .. there is no reason why it
should not have been possible to
attend promptly to these represen-
tations and render satisfaction.”

That is why one of the cut motions I
have given is precisely on the irdus-
trial relations policy of the railways.

The railways are today picking and
choosing and only talking of the so-
called recognised federations, leaving
out other railway workers’ unions who
do not happen to be members of
these federations. Why have these
unions come up? Precisely because
these federations have not been able
‘to deliver the goods. He has claimed
that men-days lost have come down,
but let him not forgot that one after
the other there are dharnas, demons-
trationg and a whole lot of other agita-
tiong that are taking place. The wor-
kers gre co-operating and giving in in
time, but he iz ignoring them comple-
tely. I would like to warn him that
this delay iz going to rebound on him

lost it he does not look into the de-
mands of the workers and if he is
ignoring, the genuine demands of the
vast section of the Railway employees.
He claims here that the channel of
unication has been opened up
certainly the workers are being
allowed to represent and umrecognis-
unions can send in their represens
tatlons, but because of the rules and

_ cannot get any reply
writing. T am constantly getting

4

.4

|

a whole lot of letters saying that the-
matter will be examined. They will be
examined till the next Minister, who-
ever he may be, comes. I will show
you the letters, Mr. Minister. [ will
remind yoy of your letters mentioning
about the examining that is there at
the divisional level, zonal level and
other levels. Here I wnulg lixe to
point out that for one of the office-
bearers of my Federation, two incre-
ments have been stopped and the
charge was that he sent 1n 3 slip ask-
ing for an interview with that noto-
rious DPO of the Jaipur Division,
about whom [ have talked io you,
against whom there was an agitation
led by the recognised umion, AIRF.
He promised to do something akout it,
but that Johnny continues happily be-
cause the Minister continues to write
letters that he is having the matter
“exanuned”. He continues examining
the matter while the workers are be-

ing penalised and are not bemg given.
any channel of representation of ask-
ing for an interview. I would request
the hon. Minister 1o take this matter

seriously I am not Roing into fur-
ther details as Mr. Dinen Bhattac-
harya ha; already spoken about it.

I can see your hand moving to-
warde the bell because I used to do-
the same thing when I am in the
Chair. So, before you ring the bell, I
would just say one thing I think
you will also be interested in it. Last
yesr, you remember with a great
flourish the Minister said “I am going
to see that women will get more omp-
loyment in the Railways. So, women
wil] do the reservations”. I was horri-
fled to see his inordinate interest in
women when I_gaw the report about
Increase in the number of women
workerg in the Railways, from 1977 to
1878, they have gone up from 22,489
to 24,282, a very magnificlent increase
of 1,763. Out of how many lakhs, Mr.
Minister?

PROF, MADHU DANDAVATE: 17
lakhr.
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3 R LML 10 about Rs 3957 crores. The present
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. UF qEA T eud g, ccordin, me, the ilway Con-
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o # a7 wvE &7 * &z wHEM {x wrd- Go not understand the justification
EHAYL WE wT ot w7 b sawr we @ for this The demands which Rail-
wR WY qs £t mfs ag & Fm ways are making sre assuming pro-
W W wwted s wwre §, & @ portions which, according to me, are
o | ¥ wE ¥ & wwr Tvan g not justified. There is no rationale

behind it. For example, take this and
SHRI C. TEPHEN o see how the whole thing satarted.
seek a f‘e:w’iﬂgutel of thfd;:h)'ti From time to time certain rallway
highlight certain matters con m:i Lines have had to be put for ‘deve-
Mie: Ta h cerning  yopmental purposes’ and all that—for
c:nvent;:nm eé:r;h?ttseeof;he ey taking coal from the coal-nit to the
me, there are ml in. ccordm‘d to railway line, from the port to the
tions invelving basic pallces to which oY e e e befors the
a deeper 100k is called for - which  peing  put.  Originally, before the
or, Railway Convention committer’s Te-

port came in 1934, this was treated as

ll.l'{:: Railway Convention Com- part of the Develooment Fund, char-
. h‘ﬁ been from time to time, genble to Development Fund, If it
ving relief to the Railways in the is chargeable to the Development
matter of their lability of payment Fund, then it is very clear that, for



347 D.G. (Riys.) 1979-80,

[8bri €. M. Stephen]

loang taken from the Government,
from the Development Fund, you will
have to pay interest to the Govers,-
ment. That is there, Subsequent to
that, this was taken to the capital
fund, on conditiop that for the five
year period there will be the amorti-
sation and, thereafter, after 20 years,
if there is a deferreq payment, that
wil] be written off, Thig is the condi-
tion. Now, they say, if this is the
position, what ig the definition of it?
"The Committee puts a question 1o
them—why don't you treat it as &
project line? The answer is: classify
it as a project line if it is remunera-
tive, Ang if it is not remunerative,
we will not classify it ag a project
line. Ang the Railway Convention
Committee was also tolq earlier that
‘these lines are operational necessi-
ties. If these lines were operational
necessities and they form part of the
entire railway network, how, under
‘heaven, do they get a right or a
‘special treatment is just what I do
not understand.

16 hrs.

Now, the present arrangement is
‘given away. They say that hereafter
for 1978-79 and  1979-80, for these
two years, ng dividend must be
‘drawn with respect to this, subject
to one condition that it it is making
profit, then you can make the claim
for the dividend, Well, Sir, either
this is part of the entire commercial
‘thing or it is a necessary part of the
operational necessity of the Railways.
If it is an operational necessity for
the Railways, then demarcating part
by part and saying that this is not
remuncrative and s8¢ no  dividend
need be paid and this remunerative
part should pay dividend, is taking
things to an infinitely absurd pagition,
according to me. There is no rationale
about it and the Railway Convention
Committee has not discussed the ra-
tionale about it. There must be some
rationale. Now, we have strategic
Tlines, we have unremunerative lines,
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we have got the suburbap liner and
& new class is now coming up called
‘development lines’ and among the
development lines, remunerative and
non-remunerative lines, Remunerative
lines must pay their dividend and
non-remunerative lines need not, This
sort of classification and sub-classifi-
cation and going on ad infinitum is
rather not a healthy practice.

Indian Railways is a great enter-
prise whose investment is to tha tune
of about Rs. 5500 crores and from out
of that, these smal] deductions which
are asked for are certainly not worthy
of the railways. That is what I have
to say. I am not oppasing it. I am
only pin-pointing this part of it.

Another thing is your welfare acti-
vities. For welfare activities we must
have a concession. What is the
blessed great concession you are gZet-
ting? For welfare activity the great
concession you are getting is a very
very small, Rs. 0.19 crores or some-
thing like ‘that.  For this Rs, 0.19
croreg the Rallways submit a memo-
randum to the Railway Convention
Committee and the committee's great
report ig coming before the House for
a Rs. 19 Jakhs concession. What is the
rationale here, I ar;:haskh: :'m' ct:re
commercial establishmen 'or -
poratigns, this will be treated as
equity. This is the claim. 1If itis
treated as equity, on an equity they
will have to pay to the General Re-
serve and an amount has to ba paid.
If that is the comparison, what justi-
fieation, is there for you to gay, ‘We
will not pay. It is a social responsi-
bility.

Sir, this tendency of getting away
from the goclal responsibilitiey s
developing an angle which is entirely
different from what it was when the
rallways were projected for. This
should be fought against. This is not
the correct attitude. Thig is what I
have go to submit.
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One thing. A very dangeroug pro-
posal hag come, very innocently
brought in but which has got serious
consequences, That is, the dividends
which have accrued so far, ie. the
arrears of dividend, with respect to
that, the interest accrued will be
written off and the rest wil} be treat-
ed as deferred dividend free from gll
interest. Now, you have absolutely
no lability hereafter to pay to the
General Fund at all. No loan need
be taken, If you do not have reserves,
if you do not have g surplus, then
thig ig treated as deferred dividend.
There is no liability to pay interest
and you keep ap account of deferred
interest. That ig what you are going
to do. There will be no interest lia-
bility. There 1z no surplus, no loan is
being taken and po interest need be
paid. After gome time, gay, after 10
years, we will consider it. It will be
a huge amount and again anotfer
write off business comes up, Sir, this
is an gpproach fraught with serious
consequences—a  very  innocently
sugar-coated proposal but dangerous-
1y mischievous and absolutely irres-
ponsible, 7 support the proposal but I
call 1t a dangerous mischief, Let it not
be thought that we do not understand
these things. One more point, I am
concluding. Now, how it could be
done? What is the finance of the
railways? I just wanted to point out
one as pect of it which the Minister
will kindly take note of. You had
enough of bouquets, I cap also add a
bouquet to you. But, nevertheless let
ug not be under g complacency.

I am just pointing out certain facts
and figures. What i the capacity of
the Railways? Your success ghould be
indicated by two standards—they gre:
‘What ig your operational ratio? And
what is the relationship of revenue to
capital-at-charge? These are the
touchstoneg and thesp are the indi-
¢atdrg which would show whether you
are operating correctly end efficiently.
What {g the trend of your operational
ratio to the working expenses? I have

got before me your Explanatory
Memorandum, The trend is:

Year Percentage
Twnaw 93,7
1974-T5 N ]

1975-78 91
1878-77 83.6

In 1978-77 it was 84 per cent as
agamnsi B3.6 per cent next year under
your stewardship, it came down to.
83 per cent. And then i1t hag started
moving up.

PROF. MADHU DANDAVATE: Are
you referring to the Operatio ratio?

SHRI C M. STEPHEN: Yes, that is
what I am referring to. From 85.4 per
cent it has gone up to 86.8 per cent
this year, Next year, you say, your
anticipated freight income may go up.
You may say this, It is the experi-
ence. But, what I gm saying is that
after coming down it has gtarted
moving up.

Now, look at the operational ratie
to the revenue, capital-at-charge. That
shows a new trend. If these two are
surpluses, then I would submit that
the Railways have been in good shape.
Alsgo in the freizht income, the trend
is—as against 1973-74, in 1974-T5 there
was an increase of Rs. 237 crores; In
1975-76 as against the previous year,
the incerase wag Rs. 233 crores; i
1978-77 as against the previous year,
the increase is Rs. 176.00 croreg only.
In 1977-78, the increase js Rs. 22 croreg
but in 1978-79 it is only Rs. 11 crores
as against the previous year.

Thig is in respect of what? Tn the
course of these three years, the capi-
tal-at-charge hss jumped up by
Rs. 1.000 crores The investmentg in
the course of three years haye gone
up by Re. 1.000 crores. But the frend,
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as 1 said, in 1976-77, is that the anti-
cipated ireight iraffic was about
222 million tonnes. It landed down to
214 millioy, tonnes. In the next year,
the anticipated one was 212 million
tonneg but it landed to 205 million
tonnes only, The Ruilway Couven-
tion Committee tellg ug that the origi-
nating traffic capacity of the railways
as assessed by the Railway Board was
248 million tonnes as against 205
million tonnmeg of the originating
trafic. Having said that, the Railway
Convention Committee says that the
rate is increasing. But, you gaid that
the originating traffic will dwindle.
Thig is not correcl. That is awothet
finding that I find in the Railway Con-
vention Committee, They did not
accept that contention. Awnyway, vou
have accomplished only 205 mullicn
tonnes of originating traffic, You have
shown last year that there was &
great profifi of Rs. 890 crores. As
against that, you have brought it up
to Rs. 126 crores. Thig iy a matter
which should have bee, brought at
the earlier time. 1 am ot gong to
say anything on that. We know how
jt has happened. But, the prope:
thing wag this. Now, ag gfainst Rs. 83
crores the actual profit ig showpn a#
Rs. 126 crores. How did the saving
take place! It was due to lesg pruvi-
sion required under locos, carriages
and wagons amounting to Rs. 39.79
ecrores and Rs, 19.81 crores for non-
filling up of vacancies. That way the
saying. On these two item the amount
wag saved and, therefore, the profit
moved up from the cxpected figure to
Ra. 126 croree, namely. an fnerease of
368 crores. All T am saying is tha: the
entire white-washing does not reflect
the reality of the situation. I do not
want to go deepe; intp the whole
thing, Let there be no complacency.
Two vear back when I participated in
the debate on railwavs grantg I gtated
that there is_tendencv for the goods
freight to come down and if the goods
traffic comeg down, whatever vou may
do, the rallway finsnces will net be in
B soungd position, Thig has come down
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and it should be slopped. If that is
done RCC may recommend gnytlhing
and we are prepared to say ‘okuy get
it But for the sickness inefficiency
and shortfalls a; against targets if thay
has got {0 be made up by some mure
concessions and go into the abgurd
limit of concessions from dividends
even for running hospitals that is
taking it to & limit of mockery
which  should pot  have been
done. I have only this much
to sav RCC hag, not given us
proper reasoning as to why they re-
commended. If the finance Ministry
and the Railways together are recom-
mending. that is the end of the matter
and the Railway convention Commit-
tee do not seem to have any further
thing tc say. They okayed it If they
had differed they will have something
more to say. This is not the correct
way. Therefore, many of the propo-
sals before ug are proposalg of serious
consequence. Nevertheless, I do not
want to stang in the way of passing it
but I only say this aspect will have to
be looked into. Let my friend,
Mr. Msadhu Dandavate—who is the
most genial of the whole lot—be not
under complacency and be forthright
and get the railways start operating.
They are doing fairly well already but
they could do far better in order that
the target with respect to freight re.
ceipts could be kept up.
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And with all emphasis at my com-
mand I request the Railway Minister
kindly to respect that locality,—
Simri-Bakthiarpur-Bihariganj line,
This railway line would have been the
only possible meang of communication
and it would have served the people
of this area very much. During the
late Lalit Narayan Mishra's timc, he
ordered for the survey of this linc.
I do not know as to why no further
steps have been takenby the present
Railway Minister. I request him to
take necessary steps in this regard.
There is another line, Madhepura-
Singheghwar line. It is a very impor-
tant line to serve a famous pilgrim
cantpe. During Shivarathrl Mela lakhs
and lakhs of people go there. There

4782 L8—12

is a famous Siva temple there. There
you have elephant market and horse
market. On every Sunday you will
find lakhs of people going there. Late
Lali{ Narayan Mishra ordered some
survey in that line. He wanted the
work 10 be taken up. I am sorry to
find that the present Rajlway Minister
has not cared to look into that parti-
cular line, During the regime of the
Congress Ministry—1 am sorry io say
this—ao Railway Minister had taken
paing to improve the lot of Lhose
branch lines.

Then I wish to bring another point
to your notice. In the Kosi Division,
there is one railway junction at Mansj,
This is located five stations east of
Barauni junction, towards Katihar in
the N.E. Railway, From that Junction
you have four branch lines, I will

give the names of these branch lines.
They are:—

1 Mansi-Saharsa-Purnea-Katihar
line.
2, Mansi-Saharsa-Raghopur-Jog-
pani (Nepal border) line.
3, Mansi-Samastipur - vig-Hasan-
pur line,
4. The main Katihar-Kanpur line
also passed through Mansi—
This is a main Jine,
So, thesc are three branch Jineg and
one maimn line. A few days back, 1
had been to Mathihani constituency
in Begusarai and from Begusarai I
came to Mansi by road in the night
time. The whole Mansj Station was
totally dark in the night. There was
no electricity at all, It ;5 an area in-
fested with criminals. Every week
there jg theft  Some sort of bur-
glary, some sort of murder, etc, are
always taking place in the Stations
situated on the brunch lines. 1 am
sorry to say that for the whole night
generally there is a no lighting arran-
gement in these stations. Thig is the
condition of the branch lines. If “ou
go to that place, you will see with
your own eyes the conditions prevail-
ing there. You will see those people,
how the passengers are travelling aif-
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ting on the roof of the tramns. Why?
It is because there 15 dearth of trains.
Whereas in the casg of the main lines
connecting Calecuttu, Bombay, Madras
and Delhi—the metropolhitan cities—
you have taken every care I am not
against any care being taken in these
majn lines. Even the tubelines in
Calcutta are under construction. For
every five minutes there are suburban
trains from Bombay to other outly-
ing areas. But here people hving in
and around the branch.lines are ira-
velling like animals. They are travel-
ling on the roof of the tramns. Even
in the compartments therc 1s no dis-
tinetion and men and women are
huddled together like cattle.
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God forbids, if there 1s a repetition
of what happened in 1962, what will
be our fate? For this reason, I would
particularly request the hon. Minis.
ter o pay his attention to the branch
hne from Mansi to Xatihar ma
Saharsa This 18 an alternate route
for sending men and material to our
North-Eéstern border, This line has
got its strategic importance, but it
15 unfortunate that this has been
neglected for long. People travel in
trains like animals.
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MR. CHAIRMAN: Shri Mukanda
Mandal. please conclude in five mi-
nutes, because the Minister has to
reply at 4.40,

SHRI MUKUNDA MANDAL
(Mathurapur): Madam Chairman, I
would like to invite the attention of
the hon. Minister to the Sealdah sec-
tion of the Eastern Railway, where
because of paucity of suitable num.
ber of trains, the commuters are put
to a lot of inconvenience and they
are treated by the railways like
cattle. There is need to improve the
railway services to & large extent.
Only when occasionally some high
officials of the Railways or others
happen to pass that side, we see the
stations or the trains being cleaned
or decorated. The passengers, on the
other hand, are always neglected and
jll-trcated, The passenger amenities
on these trains are also absent. We
do not have fans in working order
in summer; there is no light quite
often.

{ wrote to Prof. Madhu Dandavate in
this connection and he has told me in
his reply that with the commission.
ing of the Sonarpur Shed, all these
problems will be solved, upto this
time, nothing concrete has been done,
1 would once again impress that the
train services should be improved in
the interest of the commuiers. The
Sealdah South section should be
doubled, If it is doubled, more trains
van be run, Because of the single
ling, the train serviee is not salis-

factory, More trains should also be
provided in the interest of the com.
muters,

I also said in the Cut Motion that
the platform shed should be at the
eastern side of the Dakshin Barasat
station in the Sealdah-Lakshmi
Kantapur line. And at Canning sta.
tion, some railway sites have been
abandoned, where anti-social ele.
ments are having shelter, Those cites
should be taken over by the Railway
authorities, and they should be
treated as market places, so that they
can be used by the people at large.’
The activities of miscreants should be
stopped.

About doubling of the Dum Dum-
Bongaon line, the hon, Minister had
said many a time that it will be
included in the Budget; but we are
surprised that no mention of that
line is made there. I would request
the hon. Minister to take it up imme-
diately, since he has given the consent.
The problem should be solved, and he
must give it utmost importance,

Again, there is no direct service
between Hasnabad and Sealdah. That
is why a large number of prople
from Hasnabad go to Barasat and
then they have to catch another
train from there, Thus they nave to
face tremendous difficulties. So, there
should be a direct train from Hasna.
bag to Sealdah,

Regarding extension of railway
lines, I suggest that the Sealdah.
Canning line should be extendced to
Golabari. They survey work has been
done already. But the survey report
hag not been disclosed, I do not know
where the report lies. The survey
report at least should be disclosed to
the public, and the extension work
taken up.

Regarding the extension of the
Sealdah-Lakshmi kantapur line to
Pathar Pratima, I propose thet the
survey work be done. People will be
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very much benefited if the railway auemet &1 W & At & B e w3
line in this Sunderbans area is ex- Y q Afer an & 0F af g §
tended. A & Al § g qewm e @ awa )
) [|E & AR A7 wradr & A Swfen gl

About the extension of another T 87 ¥ faed qgrdl s ¥ avs o faenTc
railway line 1e, between Sealdah ¥ Ay 7 o1 s agr Fear mar | for oY
and Lakshmn Kantapur to Kulpi 1.e. frard fratr 2 gt & ol wwi 15-20 gATT
a distance of only 6 or 7 Kms. I ap- %2 ¥ T T gATH @A 9T qeT RWATr
proach the Minister. 1n his letter he iwt TR W g9 I aur TedreEl ¥
has said that he considered the mat- YT T¥AT § 1 TafeT & ¥ o5 wrea-frea
ter, and that he felt that about Rs, 4 e} & awdre amr gen o v Agy
crores would be needed for that pur- w1 7w @ oF T oomer awy, aife 9w
pose. He said that the distance was 9 & WA et & snfaw frem & aTe-
30 kms. Bui I wanted an extension oY I ¥ Ioarg WY AW AT (Afew 4T §
by only 6 kms. upto Kulpi. That ex- f6 ™ fom § @it @ €15 gew adr o
tension can easily be done, w1 R s g fe W A A oy
Regarding concessions to teachers, l’f‘-}"ﬂ‘l’ ¥ frare w23 shc_awniss fiert &

the Minuster has given a definition as
to who will be eligible for soncts.
sions for travelling purposes.
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The high ranking officials generally oIy wm&?ﬁ‘;:- Tvr F oft frear-
explain simple things in a very diffi- AW JOT WAL AT W -
cult way. w8 gut a1 1 feare wRw @t fig L
o T dw A & W afwes o wmi §

PROF, MADHU DANDAVATE: It wTow Y § gfa derart fasn S TEE
is very clear. It is school teachers. % OO sy qr @ AF AR § 0 A
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facility should be extended to the
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university and college teachers also i h
1 have got the information that they -t :_'?_fm mﬁﬂw&nfﬂ?’:a’:
may noi get it. However, I would re- mﬁd‘f% é‘: ) g:ﬂ
quest the Railway Minister to ¢x- A )
tend the facility of travelling conens. . o
gion to them also. With these words. frr-mrereT ¥ 4w Rl Wﬂﬂ”m
I conclude, #ﬂiwﬁiﬂ!ﬁmmiﬁhtﬂwm
wEET } 0F 97 I wA, 1%1’3&&“
freer) - To— ferrar wr, Afiwa st o 79 fawy & ord yewT
vt o o vt B e 5w TS &1 8 s e & e s
fawTe war ¥w & fawerw awr wfuw ghe X tﬁwmmm?whzinm
gt niadhs dhuid b oF i A i Gl 0l i
o tn il il i e s"\' L
ATST ¥ FTHETT & GTAX TAA W WY whwr gy R
tom kw1 aRET g ; irﬁ;g*f“ﬁﬂm*
we e wodt o wz— & @ WY FerTe T freare fgamersr
ﬂﬂm-;rﬁmmu‘hm;!vmuit foit g5 af @ o W T ¥ w fred
g wark & | At wrEw & e @ ary Qe A ofife el o ot &
tmhﬁuﬂ%mmhm fr w1 0% s Yol o Y W,
ot qwr awy wrdgwear ¥ dwifer FOR o 1978 & ¥ wrosr—figmew dww whe
qure Wy fear §, ag fedt & gv aff  wear W.ﬁm,m-?hwwn
oI syferm ¥ OTET 9T Y wwAr T A §7 dvtei ® Tqlua & e W
g frag o & wff AR §, wiifs @ ot oy ® WX Yo ¥ A oy we AW
gl o ¥ v o w1 IR ferr w1 forw W gw W Wt &
g% wre A, vt are ofeew o & & s ¥ 7w v ity Ty feeer # el B R
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THE MINISTER of RAILWAYS
PROF. MADHU DANDAVATE):
While winding up the gencral debate,
I took more than one hour and tried
Lo clear almost all the points that were
10ised. But some new points have
been raiged. 1 will not take the time
in going into individual lines and
stations angd all that. But some new
points have come up and I will make
a very brief statement about those
points. Fo; 1nstance, a number of hon.
merbers made reference to coal load-
mg and also the overall loading in the
country. Some of them expressed dis-
satisfaction that the performance of
loading was not satisfactory. OQOur
{riend hon. Dinen Babu made a specifie
mention about wagon problem, I will
make a biief mention to that. 1 o
find a laot of room for considerable im~
provement, but that does no{ mean
thut as far as coal movement is con~
cerned, no progross has been made.

Here are facts and figures, 1 will
try to place before the House how.
from month to month, with the best of
our efforts, we have been able to
secure better loading. In Oectober 78,
the average loading of coal was of the
order of 8268 wagons. In November
78, it was 8715 wagons. In December
78 it was ©118 wagons par day
average. In January 78 it was 3290
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and in February, 1079 it wag 9630
wagons excluding 5th Feb. the day of
miners' strike. Of course, there is stil]
shortfall. These shortfalls are parti-
cularly in the specific areas of Rani-
ganj, Jhariu and Karanpur, I can
asgsure the House that as far as steel
plants, cement factories and industries
like textileg are concerned, we wil] sce
to it that for want of wagons these
industries will not suffer ang no
damage is done to our economy.

As far as the overall broad gauge
freight loading s concerned, I may
bring it to the notice of the House that
in February, 1879 the maximum
of 24860 wagons per day has
been reached, which is the high-
est since May 1078, Of course,
I am not satisfled even with
this. Really speaking, the position
would be best if we reach an average
of 26,000 wagons. We wil] put in our
best efforts to see that the target is
reached. Loading would have been
still better but for the non-arrival of
ships at Visskhapatnam port to carry
iron ore for Japan from Bailadila
mines, As o result of that 3000
wagons were completely immobilised.
We have to improve the position and
it will be our effort to see that these
difficultieg are removed.

1 do not want to make a reference
again to the guburban fare-structure.
I have already announced the conges-
slon. But I would add one more in-
formation which would be important
for Calcutta, Madras and Bombay. At
a cost of Rs, 109 crores, we have al-
ready placeq order for 680 EMU
coaches that are utilised for electric
locals in Calcutta, Bombay and Madras.
While the AC coaches—AC stands for
alternating current, and not air-condi-
tioning—fop Calcutta have already
gtarted arriving, those for Bombay will
be available next year. For that, the
financial provision has already been
made, We have already placed orders
for 660 EMUs.

A number of Members have referred
to the 'wagons. 1 do not want to re-
Mmummuwhkhxmﬂwhﬂa
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giving reply to the general discussion.
I have already saig that because the
entire traffic has become rather irra-
tional ag & result of complete stoppages
of import of foodgrains and also addi-
tional imports of fertilisers which are
coming from all soris of ports like
Tuticorin etc, it is true that our turn-
round of wagons in number of days
has gone up. But 1 am happy to an-
nounce thai our consistent efforts have
produced some results ang in five of
the seven railway Administrations—I
am referving to BG—it has come down
to a imif which 1s lower, than what it
existed two or threc years back. We
are again coming back to a lower turn-
round of wagong in pumber of days.
I it goes down gtill further, it will
greatly improve the efficiency of wagon
movement and we arc sure we will be
ableg to achieve ihe resulis.

The hon member from West Bengal
hag rightly raised the question of
wagons. He said a number of wagons
are being stabled. Though manufac-
tured, they have been stabled due to
certain difficulties. I must make it
clear that the major constraint in this
egard is the non-availability of wheel
sets from the Durgapur steel plant.
Due to a number of constraints—we
cannot blame the Durgapur Steel plant
because of the flood situation, a num-
ber of difficultieg were faced—the pro-
duction of wheel sets went down and
therefore, whatever target was fixed,
could not be achieved. As a result, I

not less—have been
non-availability of wheel sets that
were supposed to be available
from Durgapur steel plant,
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arrived. 1000 additional wheel-sets
are likely to arrive within a few more
days. From April onwards, we will
be able to get, on an average, 1,000
wheel-sets per month and with these
jmports of wheel-sets, we will be able
to overcome that constraint. We hope
to gel the wheel-sets required for the
metre-gauge from Polang by Septem-
ber, 1979.

As far as the capital structure re-
view is concerned, I need not make
a detaileq reference to that. But I
want to draw your attention again
that really the quintessence of the
entire Railway Convention Commit-
tee's Fifth Report as far as varlous
rates are concerned, is contained in
page 10 of my original budget of
gpeech. The first important recommen-
dation, as I tolg you earlier is:

“The Railways will no longer be
called upon to obtain loans from the
General Revenues for meeting short-
falls in dividend payments. If, in
any year, there is a shortfall in the
payment of dividend, this would be
treated as a deferred liability to be
paid eventually as and when ade-
quate surplus is generated, and the
position reviewed after a period of
ten years.”

This is the recommendation to which
my hon. friend, Mr., Stephen, had
made & reference to. I do not want
to make a reference to all those five
items. You may tecall all those five
important aspects which were men-
tioned on page 10 in my original Bud-
get speech on 20-2.70. The most im-~
portani aspect is that as far as the
interest portion Is ¢oncerned, which
was a liabflity of Rs. 93.05 crores, that
will be completely written off and
the balance amount of Rs. 122.19 crores
will be treated as a deferred dividend
liability.

and hon. Shri Stephen had taken
exactly contradictory positions. I am
more in agreement with Comrade
Parvathi Krishnan. She has rightly
said that throughout the world, no-
where the Railways are expected to
carry the social burdens, If these are
the burdens that are lifted up in the
interest of society, in that case, the
society s a whole must also think in
terms of lifting up of those social
burdens. Our previous liability due
to the social burdens was of the order
of Rs. 170 crores. Now, we have
found that this liability has gone upto
Rs. 189 crores. Therefore, I do not
think it will be wrong to consider
ways and means by which this parti-
cular aspect of the social burdens can
be completely solved.

SHRI C. M. STEPHEN: I said, this
is nothing to do with social burdens.
About social burdens a commiitee is
already going into that. Its report is
yet to come. But this is the accumu-
lateq dividend, a part of it is interest
also. Now, you say that the interest
must be written off and the balance
must be treated as deferred and in-
terest must not be paid on that, After
ten years time, if it i3 not paid out, a
review must take place. If you are
not able to pay the dividend to the
General Fund, then to that extent it
will be kept ag deferred payment to
be paid off as ang when the surplus
is available; otherwise, ultimately it
can be written off and without inte.
rest. 8o, that is nothing to do with
social liability. That is an entirely
different thing.

PROF. MADHU DANDAVATE: I
was referring to another aspect which
I hope you have not forgoiten. You
have already referred to some of the
reliefs that were given from the pay-
ment of dividend, though they are
meant for a particular purposc. The
Convention Committee have said that
if certain railway lines have been con-
structed for reasons other than finan-
¢ial considerations, in that case, they
should be treated as & social obliga~
tion. In that way, formerly we uged
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fo lkse Rs. 21 crores on uneconomic
lines. Likewise, therc are so many
other social burdens. Therefore, I
wauld agree with my hon, friend,
Shrimat: Parvathy Krishnan, that if
Re, 189 crores 1s the social burden
that is being lifted, in that case, we
must go into the pioblem, and that
will have to be soried ovut,

I do not want to go into the details
of that aspect. Inadentally, 1 may
mention that when I gave a reply to
the general debate, at that tune the
Leader of the Opposition was not pre-
sent. Of course, he had some diffi-
culty. At that time I had dealt with
the problem of the capita] rtructure
in detail and ] also spoke about the
deferred lability. Therefore, 1 do not
want to take the time of the House.
But, on the gquestion oi operating ra-
tio, to which he had made a reference,
I would just lke to make a brief
comment in half a minute.

SHRI C. M. STEPHEN: Perhaps,
you did not take note of it, but I was
present here physically in this seat.
It is unfortunate that you did not take
note of it.

PROF. MADHU DANDAVATE: It
the Leader of the Opposition is there,
I have to take note of it. It is the
culture which we have that gets exhi-
bited in the speeches.

As far as the operating ratio is con~
cerned, I may just incidentally men-
tion that in 1975-78 the eperating
ratio was 81.1 per cent; in 1978-77 it
was 8441 per cent; in 1077-78 it was
82.99 per cent, in 1978-79 it has sight-
ly gone up; the ratlo is 86.80 per cent.
For 1779-Bp the projection is 85 per
cent. Of course, I am still not satis-
fied with that and, to that extent, I
would agree with the Leader of the
Opposition that constant effort must
be made ip see that the ratio of work-
ing expenses to the gross revenue
must be brought down as much as
possible, because that would be one
of the indices by which the efficiency
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of the railways could be measured,
and it would be our effort to see that
particular aspect is taken care of.

Then a question was raised about
railway lines. The practice so far has
been that all the railway lines men-
tioned in the House and in the Con-
sultative Committee on Rallways over
a number of years were gone into and
there were 350 approved lines and
whatever allocations are avajlable
from the Planning Commission, that
was scattered over to the varioug pro-
jects with the result that most of the
plans remained in animated suspens
sion. So, the member who hag de-
manded the line had only the satisfac-
tion that whatever lines he had
demanded had come on paper and
probably after the fifth generation ar
so that will see the light of day. But
we do not want ty do that.

wdt wwfit Fifrarrge) ¢ domw
immﬁm?!{ }

Qur perspective hag been to pick up
a few lines, concentrate on them and
complete the line. Our friend from
Bengal referred to doubling a Hne,
I may inform him that in the month
of April I am going to inaugurate it.
Similarly, in Kanyakumari, all the
projects which we have accepied and
for which the surveys have been
done, whenever target dates have been
fixed, three or four months hefore the
target date we are going inaugurate

of a new line, That is how we are
proceeding, We are giving more allo-
catlon for the works on hand for
baving new lines, and also for

taking new conversion projects; t::
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1 have mentioned it in the general
debate.

17 hrs,

Our hon. Member has reminded me
rightly that in addition to whatever I
said in my reply to the general debate
three days back, there was a concrete
question and to that also the reply was
given. I hope the hon, Member would
have been there and he should feel
satisfied that immediately this whole
thing is restored, we will be able to
do the job. And therefore, 1 do not
want to go at this stage into individual
details because this is the second stage
at which 1 am intervening. 1 hope and
Trust that this Railway Convention
Committee’s Report—I may remind you
incidentally in the end that as com-
pared to Rs. 189 crores of social
burdens that the Railways have io lift,
if we take the past experience, the
Railway Convention Commitiee, in all
excluding the latest Rs. 10 crores raised,
(has so far given Rs. 40 crores relief
and therefgore, the relief that has
heen granted is not at all very large
as compared to the obligation of social
burdeng that we are lifting up. Inci-
dentally I wanted to mention this.

SHRI C. M. STEPHEN: Mr. Madhu,
1 read out from the Railway Conven-
jon Committee Report itself, Your
ailways have given them a statement

to what exactly was the cumulative
that they have got according fo

the existing concessions as per the
plan—Rs. 39.5 crares. And whal is
the one which is now being proposed?
This Rs. 13 crores out of which Rs. #
crores will lepse. That is why I said
Rs. 50 crores. Why do you say Rs. 40
crores?

PROF. MADHU DANDAVATE: That
is why, instead of Rs. 30.5 crores 1
said Rs. 40 crores, That is all right.
So, I hope thai 1 will be in a position
to scrutinise all the suggestions that
have been made on the concrete pro- .
blems that have been raised in the
debate as per the usual practice, I will
write to all the Members. 1 hope and
trust thal there will be complete un-
animity in accepting the Resolution of
the Railway Convention Commitiee
that has just opened the doors for the

further expansion and develcpment of
Railways,

H Qfwarged g d | ww Adae g
e wgt & ot & fod Aol s & W
taay faur § 7

SHRI A. R. BADRI NARAYAN
(Shimoga): But my suggestions have
not been answered regarding the ques-
tion of the Railway Service Com-
mission office al Bangalore and also
regarding the question of the Masier
Plan for the meire guage and broad
guage.

PROF. MADHU DANDAVATE: 1
have already made a reference to the
Railway Service Commigsion,

ot mfterw : AToRT weft e X waw
wrem ¥ o f forr RwAT 9 faawt ot
&9

e

T foret o &% 1 AR P )
frafa @ar § woefrmge 2w

o wy wwd : Ay forar &

ot it : gt w frar 8, Wi @
wowy fadt aré & fis agt sy Y & firorely
T )

MR, CHAIRMAN: I have full con-
fidence in the wisdom of the hon.
Members.
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sfte wy YR @ § gt xwl B v
s fir farorel} & ant & dwr ag gur & f forw
2w & aufiw fedt ¥ee ¥ @ w7
&4 %1 T §1 g §, ag1 2w vifeg-
fobr w4 wiY7 forg ®wrw w1 I Fax e,
TEWY qETT R AR 1
MR. CHAIRMAN: Ii is not possible
to giwve reply to eack and every one
Now, I shail put all the Cut Molions
moved.

SHRIMATI PARVATHI KRISH-
NAN: Will you pleage put my cut
motion No 333 about bonus sepaialely?

MR. CHAIRMAN- That I will come
to later. I shall now pul all the cut
metions moved to the Demands for
Grants of the Railways for 1879-80 ‘o
vote {ogether unless any hon., Member
desires that any ot his cul motions
may be put separately. So, I just
want to know what cut motions the
hon Memberg waunl me to put sepa-
rately.

SHRIMATI PARVATHI KRISH-
NAN: My cul motion Ne. 333.

SHRI DHIRENDRANATH BASU:
My Amendment No. 20 may be put
separately.

MR. CHAIRMAN: I am sorry, it has
not been moved.

The lobbies have been cleared,

The question is:
“That the demand under the head
Railway Board be reduced to Re, 1.

{Refusal to grant the just and a
ananimous demand of bonus to all
railway employees at the rate of
minimum of 8.38 per cent" (333)]
17.12 hrs,

The Lok Sabha divided:
Division No. 6]

AYES
Badri Narayan, Shri A, R.
Banatwalla, Shri G, M.
Basu, Shri Dhjrendranath
Dhondge, Shri Keshavrao
George, Shri A. C.
Gomango, Shri Giridhar
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Gopal, Shri K.

Khan, Shri Ismail Hossain
Kidwai, Shrimati Mohsina
Kisku, Shri Jadunath
Krishnan, Shrimati Parvathi
L.ahanu Shidavakom, Shri
Mandal, Shri Mukunda
Murthy, Shri M. V. Chandrashekhara
Nair, Shri B. K.

Pertin, Shri Bakin
Rangnekar, Shrimal; Ahilya P.
Reddy, Shri S. R,

Roy, Dr. Saradish

Saha, Shri Gadadhar

Stephen Shri C. M.
Sudheeran, ghri V. M.
Swaminathan, Shri R. V.,
Venkataraman, Shri R.
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Agrawal, Shri Satish
Alhaj, shri M. A, Hannan.
Balak Ram, Shri
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Berwa, shri Ram Kanwar
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Chandra Pal Singh, Shri
Chaudhry, Shri Ishwar
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Dawn, Shri Raj Krishnag
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Digvijoy Narain Singh, Shri
Durga Chand, Shri
Dutt, Shri Asoke Krithna
Ganga Singh, Shri
Guha, Prof, Samar
Hazarl, Shri Ram Sewak
Jajn, Shri Kalyan
Jaiswal, Shri Anant Ram
Joehi, Dr. Murli Manochar
Kishore Lal, Shri
Krishan Kant, Shri
Mahi Lal, Shri



